
4963 Written Allswers AGRAHAYANA 2, 1888 (SAKA) Written Answers 49(\4 

(c) if so, steps taken by G>uvern-
ment in the matter? 

The l\Iinl.ter of State In lhe De_ 
partments of Parliamentary Alfalrs and 
Communications (Shr! Jajfanatha 
Rao): (3) Km·anjia. a sub-divisional 
h~ndquart('r town. in the State of 
Orissu is connpcierl to the Gen(,Tol 
Telecommunication net-work via 
Keonjhnr exchange and has access to 
its District headquarter town Baripada 
as well as the other sub. division head_ 
quarter ~tation Rnirangpul' viu th;", 
n{~t-work. 

(1)) Yes. 

(c) A sehE"me for 1 he installation uf 
a 25 1111(' automatiC' exchange at 
Karnnjia has b(llln sanctioned in Feb_ 
ruary, 1966. Th l , provision of a direcl 
link from Karanjia to Baripada or 
RairHng:pur will bf' ('onsideI't.'d after 
tilt' opening of th l, exchange at Karnn-
jia, if the increased telephone traffic, 
'_'onst'Quent on the commissioning of 
t he ex(~hanJ!e, justifies thp same. 

Arrest of ChineSe Nationala 
at Samath 

2220. Shl"i Klndar Lal: 
Shri \'isbwa Nath Pandey: 

Will the Minis!c,' of Home AlIalrs 
bp plfased to statf': 

(a) whether it is a fact that eight. 
Chinpsl' Nationals were alTestect at 
Sarnaf h (Varanasi) about fiVe miles 
from Sarnath on 21st October. 1966 for 
visiting the plac(' (Sarnath) without 
permits; and 

(b) if so. the action taken by Gov-
f'rnnwnt in the matter'? 

The Minb1er of Home Altairs (Shri 
Y. B. Chavan): (a) Yc,. Sir. 

(b) Case.s under the Forei):{ncrs 
Act, 1946. haw been registered against 
them. 

Eradication of illiteracy 

2221. Shri Klndar Lal: 
Shri Vishwa Nath Pandey: 

Will the Minister of Education be 
pleased to state: 

(a) \vhetlwr it is a fact til;]t exten-
sive U:-ll' .,)1' mass media and improved 
methods and tpchniques for eradi('u-
tion of illiteracy in the shurtest pos-
sible tim(' has been reeommcndcd by 
the ::-eminar on mass media and adult 
literacy held at Ddhi in Oelob'"I", 1961; 
and 

(b) if so. the rCHc{jon of Go\'prn-
ment thereto'? 

'fhp Minist£'r of Information and 
Broadcasting (Shri Raj Bahadul"l: 
(a) Ye~. Sir. The ~(~minar was. how_ 
pwr. held in Oetob",.. 1~6G. 

(b) Th{' appointment of a CUITllTll1-

tcc for the purpast' of preparing 3yl. 
hbi. lessons and otl1('I' material ful' 
the establishment oJ experimental 
projel'ts lIsing tdl'visioll and radio 
hro~dl'i:ls1s fu]' promoting adult litrr-
~,ry is unci!'!' consideration. 

Students' Agitation 
2222. Shri M. N. Swamy: 

Dr. Saradish Roy: 
Shri Umanalh: 
Sbri Laxml Dasa: 
Shri Dinen Bhattacharya: 
Sbrl M. L. Dwivedi: 
Shrl P. C. Borooah: 
Shrl Bhagwat Jha Aza": 
Sbrl S. C. Samanta: 
Dr. M. M. Das: 
Shri Subodb Han.<Oda: 
Shri Blbhuti Mishra: 
Shrl Bade: 
Shri Hukam Chand 

Kachhavaiya: 
Shrl P. K. OM: 
Shri Basumatarl: 
Shrl Shlnkre: 

Will til<' Minister of Home Alfalrs 
h .. pleased 10 state: 

(a) thl' total number of studcnt~ 
killed and injured in pulice firing', 
tt.'argas and lathi charges !=Iince Sep-
tember. 1968 and the total number of 
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students arrested during the agita-
tion; 

(b) the State-wise break-up of the 
Ilum ber of students arrested, killed 
and injured during the perit>d; 

IC) the total number of stUdents 
IIgalnst whom warrants are pending; 
and 

(d) the loss of property as a result 
of the agitation! 

The Deputy Minister In the Minis-
try of Rome Affairs (Sbrl VIc1ya 
Charan Shukla): (a) to (d). Informa-
tion is being collected and will be 
laid on the Table of the House in due 
course. 

Sanskrit IucripUOD In Turkmenia 

2223. Shrl C. K. BhattaeharyYII: 
Will the Minister of Education be 
pleased to refer to the reply given to 
Unstarred Question No. 3776 on the 
31st August, 1966 and state: 

(a) whether the Information regard-
ing the find of Sanskrit Inscription in 
Turkmenia hag been COllected; 

(b) whether the inscription has 
been deciphered; and 

(c) when a statement in regard 
thereto will be laid on the Table? 

The Minister of Information lind 
Broadcasting (Shrl Raj Bahadur): 
(,,) Yes, Sir. 

(b) No, Sir. 
(c) A statement is being laid sepa-

"akly on the Table of the House in 
!ulfllment of assurance -gh~en in reply 

to Unstarred Question No, 3776 on 
31-8_1966, 

Indlllltri. In Karlmnqar, 
Andhra Pradesla 

2224, Shrl M. B, KrisIIIIa: 
Shrl Bamapathl Rao: 

Will the Minister of Labour, EIII_ 
plOYJDent and RehabUltation be pleu_ 
ed to state: 

(a) whether new industries pro-
posed to be set up by Government In 
Ramagundam and in other areas of 
Karimnagar in Andhra Pradesh to 
rehabilitate refugees and others have 
been started; 

(b) the number of Industries pro-
vided with financial and other aids: 
and 

(c) the period by which all these 
industries are expected to ~o int~ 
production? 

The DePUty Minister ia the Minis-
try of Labour, EmploymeDt and Re-
habilitatiOn (Shri D. R, ChanD): (a) 
to (c), Financial assistance sanction-
ed in respect Of the industrial units to 
bo located at Ramagundam, the num-
ber of new migrants from East Pa-
kistan and Repatriates from Burma 
and Ceylon who would be employed 
in these units and the period 'by whie" 
the units are expected to go into 
production Or the present position are 
indicated below:-

Name of Inuu"trial Unit Financial No. of Period by which unit i~ expected 
assistance migrants! to ~o into production 
!'.J.nctioncd repatriates to 

---------------:---
____________ b_<_c_m_p~l_o_\_<9 __________________ _ 

CRs, in lakhsl 
I. Handloom and Power 100m 

lfnits at Ramagundam 69' ;, 700 15-4-67 

2. C0-opcrati,,{" Spinning Mill 
at Ramat:rund:.lm 10'00 300 JUlle. 1967 

3. Saw hiill. Sea,oning Kiln and 
z, 37 79 Mechanised W' OllJ Workshop 

1 Government of .... ndhr. Pra<\esh 
4. Cast Iron-Foundry-cum-En - I have raised certatn questl0!ls 

2'99 "9 \. about the terms of the financJaJ gineering Workshop. . 
I, Ilssis~ance. which are und er 

). Manufacture of S prayers and I conlOlderatton. 
Dusters. I' 26 24 J 




